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(HIGH COURT OF ASSA]iI, [{AGALA]{D, ],II;ZORAi' AND ARUNACHAL PRADESH)

8ql
Shri Gautam Baruah
Registrar (Vigilance)
Gauhati High court
Guwahati

The District & Sessions Judge
Udalguri

Dated Guwahati, the October,2021

Permission to avail LTC.

Your letter No. Dl(U) 3467 dated 30.09 2021

With reference to the above, I am direded to inform you that Shri
Sir,

Shah Syed Ahadur Rahman, Civil ludge & Asstt. Sessions ludge, Udalguri, has

been allowed to defer the date of availing LTC w.e.f. 09.10 2021 to 17'10 2021

due to infection of her elder daughter, by covid 19 virus, as prayed for'

Yours faihfullY,

t,Lt
REGISTRAR (VIGILANCE
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Copy to:-

1. The Principal Accountant General, (A&E), Assam, Guwahati for information'

2. Shri Shah Syed Ahadur Rahman, Civil Judge & Asstt Sessions ludge,
Udalguri with reference to his letter No. Cl(U) 721 dated 30.09.2021 for

information.

3. The Depufy Registrar (Finance), Gauhati High Court, Guwahati for

information.

4 The Project Manager, Gauhati High Court, Guwahati for information with

requestlo take necessary steps for upload this letter in official website of
this Hon'ble Court.
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